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SHRI G. VISWANATHAN : Will the
Finance Minister consider increasing
grants and loans to a State like Mad-
ras which is doubling food production
and while collecting interest on the
loans given to States will the Finance
Minister assure us that he will not
behave like a stingy money-lender
and will comply with the requests of
the State Governments?

SHRI MORARJI DESAI: I will not

act as a stingy moneylender but I hope
the State will not act as a bankrupt.

SHRI VIRBHADRA SINGH : I want
to know whether due to the re-organi-
sation of Punjab any loan liability of
composite Punjab has been transfer-
red to Himachal Pradesh and, if it
has been, what is tHe amount involv-
ed.

SHRI MORARJI DESAIL: If a sepa-
rate Question is asked, I will certainly
give the figures,
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ConNsUMER CONSULTATIVE COUNCIL FOR
PubLic UNDERTAKINGS

*814. SHRI PREM CHAND VERMA:
Will the Minister of FINANCE be
pleasead to state:

(a) whether it is a fact that ithe
Administrative Reforms Commission
has recommended the appointment of
a Consumer Consultative Council for
products of Public Undertakings;

(b) if so, whether Government have
taken any steps to implement this
recommendation; and
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(c) the composition, functions and
terms of reference of the Council and
the criteria for selection of its mem-
bers?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): (a) and
(c). The Administrative Reforms Com-
mission, in their Report on “Public
Sector Undertakings”, have recom-
mended that Consumers’ Consultative
Council should be set up in each
sector of public enterprise. These
Councils, according to the Commission,
should consist of the representatives
of organised bodies of consumers con-
cerned with the products of the enter-
prise, the controlling Ministry, the
sector corporation concerned and other
interested Government departments
and Public Enterprises. It has also
been recommended that Parliament
may elect two members to serve on
each of these Councils. The Councils
are to deal with the matters involving
the interest of the consumers and fur-
ther advise Government or sector Cor-
porations on such matters as may be
referred to them by the latter,

(b) The recommendation is under
consideration of the Government.
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NATIONAL INCOME

*815. SHRI SITARAM KESRI: Wil!
the Minister of FINANCE be pleased to
state :

(a) the rate of growth of the
National Income and per capita income
during the first year of the Fourth
Five Year Plan;

(b) whether it is a fact. that the
growth has bcen far below the targets
fixed in the draft outline of the Fourth
Five Year Plan and also less than the
achievements during the Third Five
Year Plan; and

(c) if so, the steps proposed to be
taken to incremse per capita income?

THE MINISTER OF STATEIN THE
MINISTRY OF FINANCE (SHRI K.
C. PANT) : (a) The ‘Quick Estimate’
of national income for 1968-67 pre-
pared by the Central Statistical Or-
ganisation shows an increase of 1.7
per cent in real terms over the pre-
ceding year. Due to the population
increase, the per capita income, how-
ever, is estimated to show a decline
of 0.7 per cent,

(b) and (c). The slow rate of growth
in 1866-67, which was below the
targets fixed in the draft outline of
the Fourth Five Year Plan and also
less than the achievements in the
Third Plan, was primarily due to the
continued drought conditions affecting
agricultural and other production. The
better harvests of 1967-68 are expected
to result in a substantial increase in
national and per capita income. Efforts
will continue to be made to increase
agricultural and other production fur-
ther to secure further increases in
per capita incomes,
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